DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS
                             Wednesday19th March 2008/ 29 Phalgun 1929(Saka)






2.00 P.M

1.
 Question Hour: Starred Questions as shown in separate list to be asked and replies given.


2.
 Special Mention (Rule 280): Following Members  raise matters under Rule 280:


  1.Shri  O.P.Babber


6. Shri Rambir Singh Bidhuri


  2. Shri Bheeshm Sharma


7. Shri S. P.Ratawal


  3. Shri Sushil Chaudhary

8. Shri Surender Kumar


  4. Shri Veer Singh Dhingan

9. Shri Amrish Singh Gautam


  5. Dr. Jagdish Mukhi


10. Shri Kulwant Rana

3.
Adoption of Reports:

     
1. Shri Ramakant Goswami


2. Shri Sahab Singh Chauhan

       moved the following Motion: “That this House agrees with the Fifteenth Report of the Business Advisory Committee presented on 18th March, 2008.’’


1. Shri Ramakant Goswami

2. Shri O.P.Babber

 moved the following Motion “ That this House agrees with the Twelfth Report of  the Private Members Bills and Resolutions Committee presented on 18th March, 2008”.

  4. 
Papers to be laid on the Table: 

  1. Shri Mangat Ram Singhal, Minister of Industries to lay the following                      notifications(English & Hindi version):-

(i)Notification dated 14/01/08 regarding appointment of Shri Girish Kathpalia, an officer of the Delhi Higher Judicial Service as Presiding Officer, Labour Court No. XIX Karkardooma, Delhi.

(ii)Order dated 03/03/08 regarding revision in the rates of the minimum wages applicable in National Capital Territory of Delhi.

5. Motion of Thanks on Lt. Governor’s Address:

      Discussion continued on the following Motion of Thanks moved on 18th March,     2008 by Shri Subhash Chopra and Seconded by Shri Anil Bhardwaj

                  “ That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to the Assembly on 17th March, 2008”.
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